
 
 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 836 OF 2024 
 
IN THE MATTER OF: 
 
Sarita Dwivedi      …. Applicant 

Versus 
State of Uttar Pradesh & Ors.    …. Respondents 
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Response Affidavit on behalf of Respondent -
Uttar Pradesh Pollution Control Board 
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Annexure 1 
A true copy of Consent to Establish (CTE) 
dated 20.01.2007 
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Annexure 2  
A true copy of Consent to Operate (CTO) dated 
30.07.2024 
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Annexure 3 
A true copy of the monitoring report dated 
16.10.2024 
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Respondent 

Uttar Pradesh Pollution Control Board 
Through 

 
Amit Shukla 

Advocate 
D-54, Sector- 48, Noida – 201303 

Mo. Nos. 9999933220, 9999333220 
Email: amit.shukla@lexweb.in 

Place: New Delhi 
Date: 19.10.2024 
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